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conductor mdustiy in the small Sv«ile sector 
was allotted only 25,000 tonnes of EC 
Giade aluminium agum&t a demand of
1,00 000 tonnes on two shift basis whereas 
the DGTD units were allotted b0,000 ton-
nes against a demand of 1,00,000 tonnes;

(b) whether due to power cut Govern-
ment hive dccided to tu t the allocation of 
this metal m the year 197"? 74 to *0 per 
cent m c ise of D<j  I'D units and 40 pel 
tent m case of SSI units,

(t) whether even this icduccd allocation 
is not being supplied by the producers and 
they are deducting the quantity from 1973- 
74 which thcv had supplied in 1 )'tl against 
the allocation oi 1972 7^ , and

(d) whcthei efforts ate being made by 
Government to see that supply i*> m idc to 
the SSI units as per allocation

I HF D F P IIY  MINIS! I R IN THE 
MINISTRY OF S IF H  AND MINfrS 
(SHRI SLKHDIV PRASAD) (a) and
(b ) An illoc ttion of 25 000 tonnes for 
small scale units and 7^ 000 tonnes for 
DGTD Units was mitull> made foi the 
>eai 1971 74 Howcvei is the ac i ai alu-
minium production steeply dropped owing 
to severe power cuts imposed by the State 
Electucity Boards on the smalters, these 
allocations were revised to the extent of 
60 per cent and ^0 per cent respectively 
of the initial allocations

(c) and (d) Primary producers have 
been directed to ensure that supplies accord 
ing to the revised allocations are effected 
promptly Allocations to the vanous units 
will be stepped up once power cuts are 
restored, aluminium production i> stepped 
up and precist figures of capacity, demand 
and actual utilisation of met'd supplied 
are available

H.M.T. application for licence to start 
printing and paper cutting machine 

factory in Kerala
4014 SHRI C H MOIIW1MED 

KOYA Will the Minister of HfcAVY IN-
DUSTRY be pleased to state

(a) whether Hindustan Machine lools 
Limited has applied for a licence to start

punting and papercuttmg machine factory 
m K erala ;

(b) when the application was received; 
and

(c) the reasons for the delay in granting 
the licence0

THf- DFPUTY MINISTLR )N THF 
MINISTRY Of HIAVY INDUS! RY 
(SHRI DAI BIR SINGH) (a) Printing 
Machinery is not a scheduled .ndustry and 
does not therefott require a lettei of intent 
or industrial litcncc

(b) and (c) Do not arise However, 
H M T  have been manufacturing items of 
Punting Machineiy m then kalamassery 
unit from 1972 71
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